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cedure is normally adopted in international
bidding for sophisticated technology.

A panel of seven cxperienced ammonia
contractors was drawn up in consultation
with the World Bank and they were re-

quested to furnish information for pre-
qualification. These seven firms were :—

(i) C.F. Braun, US.A,
(it) M.W. Kelloge, USA.
(iii) Haldor Topsoe, Denmark
(iv) Humphrey & Glasgo, UK.
(v) Ensa, France
(vi) Toyo Enginecering
Japan
(vii) Frie-diich Uhde, W.Germany

The criteria laid down for pre-qualifica-
tion of the contractors were :—

Corporation

(1) Expcrience of the contractor with
his own process scheme for amonia syn-
thesis loops of comparable capacitie-.

(2) Experieace in the design and en-
gineeiing of complete ammonia plants
of large capacities.

(3) Experience with ammonia plants
based on the heavier petroleum fractions.
tions.

(4) Fxperience in bidding, bid evalua-
tion and procurement of supplies for am-
monia plants based on international com-
petitive bidding.

(5) Extent of wilisation of facilities for
desien, engincering and  procurement
available with FCI.

Out of the 7 firms who were requested to
send the information for pre-qualification,
only 4 responded. These are :—

(i) M/S Humphrey & Glasgow, UK.

(i) M/S MW Kellog, US.A.

(iiiy M/S Toyo Engineering Corpora-
tion, Japan,

(iv) M/S Uhde, West Germany.

Out of these M/S Humphrev & Glasgow
wete disqualified as they could not satisfy
the pre-qualification critetia. Out of the
remaining three M /S Kellog expiessed their
inability to submit the bids. The proposals
were. therefore, received only “from M/s.
Toyn Engineering Corporation, Japan and
M/S Uhde of West Germany, Of these
MS5S Uhde, who will be forming a consor-
tium with M/S Lurgi and M/S Topsoe
have been -elected for the services. Final
negotitions are now in progress.
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PowER GENERATION BY MYSORE GOVERN-
MENT

“432. SHRI THILLAI VILLALAN :
SHRI K. A. KRISHNASWAMY :

Will the Minister of IRRIGATION AND
POWER be pleased to state : )

(a) whether the Government of Mysore
has assured to generate 6800 millicn units
ot electiicity to tide over powe: shortage of
the country piovided the Ceniral Govern-
ment provide financial facility for establish-
ing six hydro zlectric projects; and

(b) if so, what is the reason of ths Goy-
erament of India to this proposal ?

The DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI BAIl NATH KUREEL) :
(a) and (b) A statement is laid on the
Table of the House,

STATEMENT

(a) and (b) Yes. Sir, Mysore Govern-
ment estimates the hydro potential of the
State at 5500 MW. Of this, they have so
far commissioned about 966 MW. In a
recent proposal to the Centie, they have
explained that there is still a balance of
4500 MW to be developed, of which 1623
MW are to be developed from six pro-
jects, some of which have already been
taken up and soms more to be taken up
in the Fifth Plan. These projects, when
commissioned. are expected to yield
about 6800 million kWh of energy an-
nually, The State Government have sug-
gested that fiom this, surplus power over
and above Mysore's requirements could
be made aviilable to other States which
are in need ol power at rates considerably
lower than ("¢ thermal power till such
time as load develops in Mysore. Instead
of making 1i:avy investments on costly
thermal units in other States which are in
need of power, it would be preferable to
invest on cheap hydel projects in Mysore

and make cheaper power available to
them,
2. Mysore Government have not fur-

nished the d:tails of 5500 MW of hydro
potential. According to the figures avail-
able with the Centre, the realistic hydro
power potential of Mysore is 3100 MW at
60 load frotor, Thermal power stations
are necessary to provide the base load and
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at any rate the limited hydro power in
Mysore State will not be sufficient to cater
to the requirements of the Southern Region
on a long-term basis.

MANUMACTURE OF CHLOROTETRACYCLINE

» “433. SHRI C. D. PANDE:
SHRY BANARSI DAS :

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state :

(a) the installed capacity for manufac-
ture of chlorotetracycline at the Indian
Drugs and Pharmaceuticals plants and
their output during the las; three years;
and

(b) what use is being made of this drug
in view of its being found unfit for human
consumption ?

THE MINISTER OF LAW AND JUS-
TICE: AND PETROLEUM AND CHEMTI-
CALS (SHRT H R. GOKHALE): (a)
and (b) A capacity of 26.5 tonnes per
annum was installed for chlorotetracycline
but this drug is not being produced at the
Antibiotics plant of the Indian Drugs and
Pharmaceuticals Limited. The facilities
cieated in this connection are being gra-
dually diverted for the production of other
drugs like tetracycline. Chlorotetracycline
has a proven therapeutic value and has not
been banned for human consumption in
this country.

COMMITTEE OF EXPERTS ON FARARKA-
DHULIAN REGION

#434, SHRI SANAT KUMAR RAHA :
Will the Minister of TRRIGATION AND
POWER be pleased to state whether Gov-

ernment have set up a Committee of
Experts to find out ways and means to
check erosion in the Farakka-Dhulian

region in compliance with the request made
by the West Bengal Government ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRY BAIJ NATH KUREEL) :
A statement is laid on the Table of the
House,

STATEMENT

The Government of West Bengal had
suggested in September, 1972 the constitu-
tion of a Technical Committee to make a

[RAIYA SABHA]
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stady of the problem of erosion on the
right bank of thé Ganga downstieam of
\ Farakka Bartage and 1o suggest r2medial
| measuies.

| A team consisting of technical officers
of Czntial Wate; and Power Commission,
Cential Water and Power Research Station,
Poona, Farakka Bariage Pioject and the
River Research Institute, West Bengal is
| already engaged in the study of the erosion
| problem near Rishwanathpur downsiream
of Farakka Barrage. The team after ins-
pecting the area has proposed the cons-
truction of spurs for protection against
erosion. The design of spurs is expected
to be finalised shortly, It is considarad that
similar protection measures can be adopted
in the other erosion affected reaches down-
«tream of the Farakha Barrage. Thz State
Government have been informed to pre-
pare a comprehensive scheme of protec-
tion against erosion on the basis of the
design recommended by the technical team,

CONVERSION OF DELHI-ARMEDABAD M.G.
LINE INTO Brosb GAUGE

*435. SHRT GANESH LAL MALI:
Will the Minister of RAILWAYS be
pleased to state :

(a) the progress made in the implemen-
tation of the scheme to convert railway
I line from Delhi to Ahmedabad from metre
gauge into broad gauge; and

(b) the time by when the work is
likely to be completed ?
THE MINISTER OF RAILWAYS

\ (SHRI T. A. PAI) : (a) and (b) A uaffic
survey is in progress for conversion of the
i Delhi-Ahmedabad metre gauge section into
| broad gauge. The survey is expected to be
| completed by December, 1972. Further

consideration to this conversion scheme
| will be given after the results of the sui-
| vey are known aad the report is examined
| from all angles.
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